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(By Hon.S.Zaheer Hasan, V.f

Firm Amroha Hagarmal Shadiram filed aﬁﬁwﬁﬁftgf
_..'_. L' ."\ .

against Union of India and Indore Trading cbr@ﬂ@ﬁﬁﬁima

indore for damapes amounting to Rs.5000/-. Thgﬁﬁﬁﬁl_

vas dismissed by the learned Munsift.

an appeal which has bapn wrongly transferred to this

Tribunal because i+ does not relate to an
The suit was in respect of damanes, The file be

retransmitted to the lecarned Munsif through District

Judge, Moradabad.
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pated the 11th Nov.,1986.

The plaintiff filed

y eervice matter. |



